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Shri Thirnmala Rao: What is the
difficulty in answering my question?

Shri D. N. Tiwary: If it concerns
the Food Ministry, he may collect the
information and supply it to us during
the next session.

Mr. Speaker: That may be done.

Shri Shasi Ranjan: An important
question like this should not have been
neglected in this manner.

Prices of Essential Comm~dities

+
¢291. Shri S. C. Samanta:

Shri C. C. Desai:

Shri Chintamani Panigrahi:
Shri M. Sudarsanam:

Shri C. Janardhanan:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri Khagapathi Pradhani:
Shri Hirji Bhai:

Dr. Mahadeva Prasad:
Shri R. Barua:

Shri M. N. Naghnoor:
Shri D. C. Sharma:

Will the Minister of
pPleased to state:

Finance be

(a) whether it is a fact that there

has been a steady increase in the
prices of essential commodities
throughout the country during ‘he

last three months;

(b) if not, the States in which the
prices have fallen; and

(c) whether Government have taken
any concrete measures to stabilise the
prices of essential commodities in the
country?

The Deputy Prime Minister and
Minister of Finance, (Shri Morarji
Desai): (a) and (b). Wholesale prices
of essential commodities have gene-
rally increased during the past three
months. At certain centres prices of
a few commodities have, however,
.declined and a statement showing the
commodities and the centres where a
fall in prices has been reported is laid
on the Table of the House. [Placed
in the Library. See No, LT-265,67].

APRIL 6, 1967

Oral Answers 3pgg

(c) Measures taken by the Govem-
ment to contain the prices of essentiat
commodities include, among others,
subsidy on foodgrains, fertilisers and
petroleum products, liberalisation of
imports to stimulate production, ex-
pansion of the network of consumers
cocperatives opening of departmenia}
stores in major cities and the appoint-
ment of the Civil Supp'ies Comiuis=
sioner to take corrective action in
regard to essential commodities as and
when necessary. Government has alzo
stressed the neeq for fiscal and mone-
tary restraint to check the pressure
of demand.
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Shrj Morarji Desai: I have not fol-
lowed the question.

Mr. Speaker:

He may translate it
into English.

Shri 8. C. Samanta: What are the
reasons for the increase in the prices
of essential goods and what steps have
been taken to check ijt?

Shri Morarji Desai: I have already
stated what steps have been takea
The causes for rise are mainly the
rise in food prices and the prices of
agricultural produce because of
scarcity and drought for two years
There may be other causes also, I
would not say that there are no other
causes, but the immediate causes are
these. The best remedy is to increase
production for which also action is
being taken. As regards the other
steps taken, I have indicated th:m
in my reply.
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Shri 5. ©. Samanta: T am talking of
the cost of production.
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Shri S. C. Samanta: May I know
whether any commitee is going to be

set up to fix the cost of production
of all commodities?

Shri Morarji Desal: To fix the cost
of prcduction by a committee will not
be a practical step. But to take steps
to see that the cost of production is
kept down is another matter. That
has constantly to be irquired into and
gone into and remedial steps taken.

Shri Chintamani Panigrahi: It was
suggested by the Foodgrains Inquiry
Committee that because of specula-
tion in the foodgrains trade, prices are
rising over which Government has no
control. Therefore, it was suggested
that greater social control over the
wholesale trade in foodgrains must
be enforced. Has Government done
anything in this respect or does it
propose to do anything in that direc-
tion?
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Shri Morarji Desai: One method of
tacklirg the question was the setting
up the Food Corporation.

Shri Chintamani Panigrahi rose—

Mr. Speaker: He has answered it.

Shri Chintamani Panigrahi: He has
not explained it. Notices had appeared
in Calcu‘ta papers for the auction of
damaged foodgrains by the Food Cor-
poration. What was the quantity
damaged?

Mr. Speaker: How can the Finance
Minister answer that?

Shri Chintamani
extent of damage.

Mr. Speaker: No.

Shri M. Sudarsanam: What about

giving some incentives for larger pro-
duction?

Panigrahi: The

Shri Morarji Desai: All steps are
being considered, and if there are any
suggestions in this direction, they will
be welcome.

Shri R Barua: Apart from the
question of low production excessive
money supply and the utilisation of
PI, 480 rupee funds have got a direct
bearing on the prices of essential com-
modities. Are Government consider-
ing measures to put a stop to these
things at least partially?

Shri Morarji Desai: The question
of excessive money supply is consi-
dered and the supply is curtailed as
far as it is possikle to do it. The
question of PL 480 funds utilisation
is also considered. Those funds are
being utilised. They also add to in-
jecting more funds; that is quite true.
But we have got to get the PL 480
grains because we require them.

Shri M, N. Naghnoor: Government
were pleased to state that they have
taken measures to open departmental
and consumer stores. These institu-
tions will serve only the urban re-
quirements. Will Government take

similar steps to cater to the needs e?
the rural areas?
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Shri Morarfi Desai: It is possible
to open these co-operative stores, for
Government, in urban areas. In rural
areas, this should be done only
through cooperative societies. If co-
operative societies take them up, Gov-
ernment would certainly encourage
them and help them

Shri D. C. Sharma: I em afraid
the hon. Deputy Prime Ménister has
over simplified the question. The rise
in prices of esssential commodities
is due not only to below-rormal pro-
duction but also due to the inflation-
ary process we have set up on account
of excessive government sprnding and
also due to lack of controi of hoard-
ers, blackmarketeers and anti-social
elements. Therefore, I would like to
ask the hon. Deputy Prime Minister-—
1 am very happy that he is Deputy
Prime Minister—to give us a compre-
hensiv: answer as t0 what steps he
is taking to curb the prices .if essential
commodities, because I find that the
prices are going up and coming down
and again going up, How coes it hap-
Pn? What ig the mechanism which
makeg the prices rise 80 quickly and
fall! so quickly and again rise so
quickly? Has the hon. Mini.ter sgtudi-
ed it?

Shri Morar}i Desal: The factors
given by the hon. Mcmber for the rise
of prices are there. I have no dispute
with that, and whatever steps, Gov-
ernment can take, are being tiken, and
some of the steps taken are men‘ioned
n the reply which I already read out.

Shri D. C. Sharma: What is the
net result of those steps?

Shri Morarjli Desal: Not yet very
appreciable,
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Shrimati Jyotsna Chanda; Do the
Government propose to constitute a
high-power committee to go into the
causeg of the rise in Prices anid also to
find out ways and means to controi
the prices?

8hri Morarji Desail: I do not know
whether a committee can be useful
for this purpose but iz a suggesiaon
which certainly will receive careful
consideration.
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Shri Shivaji Rao S. Deshmukh: Will
the hon. Deputy Prime Minister be
pleased to take the House into confi-
dence as to what is the basis of Gove
ernment’s assumption that the rise in
prices is primarily due to the rise in
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the price of foodgrains and agricullu~-
ral products, when consistently for
years together studies and researches
conducted by the market advisers of
the Government of India are highlight-
ing this point that the rise in prices of
sgricultural produce bears absolutely
no relation to the rise in prices of
other manufactured commodities, and
in fact, the prices are much loss whnile
compared to them” How does he pro-
pose to reconcile the statement which
he has laid on the Table of the House
that there hag been fall in pricss of 50
many agricultural commodities not ac-
companied by a fall in the prices of
manufactured articles?

Shri Morar}i Desal: I stick to the
statem~nt that I have made in spits
of what my hon. friend has sid. It
ig obvious, it does not require anything
more than common sense to know that
when food prices increase, other prices

also increase, and food prices
increase because of scarcity., They
have increased during the last

three years and a half when we have
got all th 'se factors coming into force.
©O1f course, injection of more moncy on
account of the Plan and defeacc ex-
penditure and other things are also
responsivle for it but all these factors
can be countered by greater produc-
tion. If th re is greater production,
then fall in prices will come, Then
there is a'so a demand by friends like
my hon. friend that prices should go
on increasing for foodgraing all the
while. That is also a reason for the
increase in prices.

Shri Shivajirao 8, Deshmakh: The
latter part of the question hat not
been answered. He himself has laid
a statement before the House detailing
the fall in prices of agricultural com-
modities which unrelated to the fall
in the price of manufactured goods.

Shri Morarji Desal: These are tem-
porary fluctuations and only in some
places, not in a'l places. Some are
seasonal.

o wen qin : afi oww
www wd A wly Yy
tfs v Orolt et T R}

Oral Answers 3094

§. ¥fer agt wgt whiw firddy avwit
W agiy e frw @ &
weR Fwrw frr AES wr weohe
s @ W Jaor qifier wew wER
fomd R wT § ok wr v
wife agt doeiedt  gomt gt
®wEg...... (amam) ....
N & AR ey ¥ yeEr W g fe
TR a7 § Y A Y wew I
R R W A gr afrd @
ol wE T R gfer Qg
Eoamlt w5 femara® ?

ot sraclt W@ ;. genfy
owrag AN wgr } fe qreeidd
w2 F wr 9 § ag @ @
wf 9k gheT b e
gar WAt wrEw A oy i §
WA, R, IAT 22w, ¥ ¥
W fgmea wdw % ot sHY 3
wid T § QX avr-wind Rw
... (vawsm)..... dag o&
s frlr § waom, sgrog WX
¥ FCA AN S kW 4
WA WTTT W Arew firdy § wraw,
AT, T WA § i
R D 2w THE i Hr ™
wiwdt §1 wRfg o o el oy



3095 Oral Amawers

fe sty o7 fF ¥ % fsaR wfw
wmEar g §?

oft sheroly ¥wek : o pfrra g
e W e § owre e @
wer wgd § Watfee €F arfec
aur ¢4

Sitri Hemn Baroa: Whatever the hon,
Deputy Prime Minister might say, the
prices have reportedly come down
Pparticularly in the States with non-
Congres; Governments and the Con-
gress States had only followed suit,
That shows that the hoarders who had
been basking so0 long in the sunshine
of Congrtss patronage had played a
redoubtable part lir creating artificial
scarcity conditions in the country. In
the light of these facts, what steps is
be going to take to see that the hoar-
ders are not allowed to play g part in
creating scarcity conditions in the
country?

Shri Morarji Desal: May I say that
the insinuation in the question is not
carrect,

Me. Speaker: It is a repetition of
the same question,

8hrl Morarji Desal: His facts are
not correct. He says that it first
started in non-Congress S ates. It is
not so. It wassimuitaneousin ajl the
States. Therefore, it is not true to say
that this was followed by them. I
may even say that the non-Congress
States followed the Congress States.
That also would not be correct. I do
oot claim that either. My hon. friend
does not give facts. I give the true
facts which he does not take.
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The Minister of Stale in the Mink-
try of Petroleum and Chemicals and
of Planning and Social Weltare (Shrd
Razbhu Ramalah): The connected matt~
ers are still sub judice. Government
will await court decisions before con-
sidering any further gction. It moy,
however, be added that, although the
Ministry following the agreement with
the various undertakings passed ordets
in February 1966 that all those undere
takings should follow the standardiied
code of procedure for black'isting,
until May 19668 orders were being
Placed on this blacklisted firm by the
Indian Oil Corporation Limited. Soms
explanation is on record ay fo how
this happened. But this requires fur-
ther examination and that ijs Dbeing
done.
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Shri Ragbn Ramatah: I may explain
the position which is as follows: this
firm was blacklisted in 1964. The let-
ter went from this Ministry to the
Indian Oi] Corporation in 1964 itself
showing that this firm also was black-
listed. 1 am giving the facts as are
availabje in the file,
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